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; Shri Soumitra Sinch lesrned cours el for the
applic nt and Shri K.C. Sinha lﬁrm;d counsel for the
: respondents are present. ’K\ |
e K 2 Learned counsel for the applieant states W , x,
in view cf the smendment issued by the Government of ﬂ
India in regerd to the enhancement of the dge for AR
entrance in Civil Services E;aminatiom, the application |
has become in};uctuous. The application, is : _ i
dismissed r pressed without any orcer as to costs.
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